18127 Written Answers

Privy Purses

*1680. Shrimati Tarkeshwari Sinha:
Will the Minister ¢f Home Affairs
be pleased to state:

(a) whether Government's attention
bas been drawn to the statement by
the Punjab Finance Minister that the
State Government would examine the
guestion of abolishing the allowance
of princes and their relatives and for-
mulate a definite policy about it;

(b) whether some other State Gov-
ernments have also indicated to Gov-
ernment their intention to abolish the

privy purses; and

(c) if so, the reaction of the Cen-
tral Government thereto?

The Minister of Home Affairs (Shrl
Y. B, Chavan): (a} The Government
of India have seen press reports about
the statement referred to. However,
according to the information furnished
by the State Government, they have
made a budget provision of Rs. 6,53.020
for payment of these allowances dur-

ing 1967-68.

(b) and (c). Do not arise, as under
article 291 of the Constitution privy
purses are to be charged on and pald
out of the consolidated Fund of Indla.
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shri Natha Ram Ahirwar:
Shri Shiva Chandra Jha:

Will the Minister of Education be
pleased to state:

(a) whether the recommendations
made by the Education Commission
have since been considered; and

(b) if so, the decisions taken by
Government thereon?

The Minister of Education (Dr. Tri-
guna Sen): (a) and (b). The recom-
mendations of the Education Commis-
sion are under the consideration of the-

Government.
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